TELECOM DISPUTES SETTLEMENT & APPELLATE TRIBUNAL

NEW DELHI

No. 1/Judicial/Misc./TDSAT/2012 (Vol.ll) Dated: 22" May, 2023

NOTICE

This is to inform to all advocates / parties that the Court No. 1 of this Tribu I

would not sit w. e. f. 24.05.2023 to 02.06.2023. p

/
gl
Deék Officer

Copy to:
To,

1. Telecom Lawyers’ Association, TDSAT

2. Registrar-cum Principal Secretary, TDSAT.

3. Registrar, TDSAT.

4. Director, TDSAT.

5. Dy. Registrar, TDSAT.

6. PPS to Hon'’ble Chairperson, TDSAT.

F i PS to Hon'ble Member-l, TDSAT.

8. PS to Hon'ble Member-ll, TDSAT.

9. PPS, Court, TDSAT.

10. TDSAT Website.

11.  Notice Board.



